an=
Title: Regarding notices of Adjournment Mation.

MADAM SPEAKER: Hon. Members, I have received notices of Adjournment Motion from Sarvashri Mallikarjun Kharge, Jyotiraditya M. Scindia, K.C.
Venugopal, Sudip Bandyopadhyay, Jai Prakash Narayan Yadav, Kodikunnil Suresh, Dharmendra Yadav, Prof. Saugata Roy, Smt. PK. Sreemathi
Teacher, Sarvashri P.K. Biju, Jitendra Chaudhary, Shailesh Kumar afias Bulo Mandal, Sarvashri N.K. Premachandran, Adv. Joice George, and Md. Salim
on demonetization of Rs. 1000 and Rs. 500 currency notes.

The matter though important does not warrant interruption of business of the day. The matter can be raised through other opportunities. I
have, therefore disallowed all the notices of Adjournment Motion.

04
Title: Papers laid on the Table House by Ministers/members.

HON. SPEAKER: The House will now take up Papers to be laid on the Table of the House.

Je gdif giv fareer sigrerr & a5 i, Yenat ) wrirr 3 IS Jidl, wifdfe, dio Rrere iz deer g # s didl, ey Seif Rmer 3 wew il asn
aiafer Risier 3 s sl (36 Blog Bis) & srdicen, 7 Rearferfa uo mm ucer w2 sxrmn § -

(1) (ue) € Exdtezre aliw 21 A 65 2etaieiio, Rrsasiergzan a5 ad 2015-2016 ¥ wfifes gfRRse: 6t vas yfr (B aen sideh 2izasur) aen Az A
() o $adtege aifw 2t agar G 2aaicifoll, Rasaotagzar b ad 2015- 2016 A wkasaor B a2tz gt wflan B ais A Riazor (Bod) aen s sizasaor),

[Placed in Library, See No. LT 5535/16/16]
(2) (wew) omel el 301 ureliborer 3ics, 3w b ad 2015-2016 3 arfifs yferiaor Bt v gfer (RBodt cren 3idjsl ivaravr) der s ay
() omef gaeet 3t eeltorr ez, 3w B af 2015-2016 B wRiwr Bt AR gt e S ow g (Redt dur AP ),

[Placed in Library, See No. LT 5536/16/16]
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FarR ARl B A Hefl e o dAqrert i 7w gl (9ff el Breern) | w@icen, 3 Breeie¥aa ueg e uea w @ § -

(1) amcfter arre aiférfrerer, 1885 &R emar 7 ot suemar (5) b sicrsfer Prsoiferdioa siférraomsi &t wa-vas yfer (odh men s@)eh 2izaon)-
(was) smmaelter ez (3foier) forem, 2015, sit 25 sprra, 2015 ¥ smea & erad, 3 sftreraen A0 M0@0fE0653(ar) # gasidra e &,
() smefter arz (grar 2onerer) foremr, 2015, sit 10 fewwaz, 2015 & aea & o 3 siftryaen A0m0w10/610241 3 yaiior gw &
(2) suefen (1) 3 st udi @ 20 Geer U2 2x10 3 gu Ricwa A ool G gedl act A R (Rodt aren sidjoht 2izasaor),

[Placed in Library, See No. LT 5537/16/16]

(3) femarferi¥aa uq) &t vas-vas yfer (et aen abEh Jiwaor)-
(ow) sreer siar Bew RifdRs den graian Remr, Jar ik 2o Qelf3ebt srerr b da af 2016-2017 ¥ e gan 2wersiarn smer

[Placed in Library, See No. LT 5538/16/16]

() samwR Rwir Bew RBRS e geiar Remwl, ar s uon GeBrhl siqrerr & da af 2016-2017 ¥ R gan st s

[Placed in Library, See No. LT 5539/16/16]
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THE MINISTER OF CHEMICALS AND FERTILIZERS AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI ANANTHKUMAR): Madam Speaker, on
behalf of Shri Mukhtar Abbas Naqyvi, I beg to lay on the Table:-
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A copy of the Annual Report (Hindi and English versions) of the
Chandigarh Wagf Council, Chandigarh, for the year 2015-2016.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Chandigarh Wagf Council,
Chandigarh, for the year 2015-2016.

[Placed in Library, See No. LT 5540/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF EXTERNAL AFFAIRS (SHRI M.). AKBAR): Madam, on behalf of General (Retd.) V.K. Singh, I beg to

lay on the Table:-

(1)

2

(3

*m05

A copy of the Annual Report (Hindi and English versions) of
the Indian Council of World Affairs, New Delhi, for the year
2015-2016.

A copy of the Annual Accounts (Hindi and English versions) of
the Indian Council of World Affairs, New Delhi, for the year
2015-2016, together with Audit Report thereon.

Statement regarding Review (Hindi and English versions) by
the Government of the working of the Indian Council of World
Affairs, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5541/16/16]

THE MINISTER OF STATE IN THE MINISTRY OF RAILWAYS (SHRI RAJEN GOHAIN): Madam, I beg to lay on the Table a copy each of the following

papers (Hindi and English versions) under sub-section (1) of Section 394 of the Companies Act, 2013:-

1)

)

3)

0}

(ii)

0}

(ii)

0}

(ii)

Review by the Government of the working of the Dedicated
Freight Corridor Corporation of India Limited, New Delhi,
for the year 2015-2016.

Annual Report of the Dedicated Freight Corridor
Corporation of India Limited, New Delhi, for the year 2015-
2016, alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5542/16/16]

Review by the Government of the working of the Kolkata
Metro Rail Corporation Limited, Kolkata, for the year 2015-
2016.

Annual Report of the Kolkata Metro Rail Corporation
Limited, Kolkata, for the year 2015-2016, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5543/16/16]

Review by the Government of the working of the Container
Corporation of India Limited, New Delhi, for the year 2015-
2016.

Annual Report of the Container Corporation of India
Limited, New Delhi, for the year 2015-2016, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5544/16/16]



(4) (i) Review by the Government of the working of the Hassan
Mangalore Rail Development Company Limited, Bangalore,
for the year 2015-2016.

(ii) Annual Report of the Hassan Mangalore Rail Development
Company Limited, Bangalore, for the year 2015-2016,
alongwith Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5545/16/16)

(5) (i) Review by the Government of the working of the Indian
Railway Catering and Tourism Corporation Limited, New
Delhi, for the year 2015-2016.

(ii) Annual Report of the Indian Railway Catering and Tourism
Corporation Limited, New Delhi, for the year 2015-2016,
alongwith  Audited Accounts and comments of the
Comptroller and Auditor General thereon.

[Placed in Library, See No. LT 5546/16/16]

(6) (i) Review by the Government of the working of the Indian
Railway Finance Corporation Limited, New Delhi, for the
year 2015-2016.
(ii) Annual Report of the Indian Railway Finance Corporation
Limited, New Delhi, for the year 2015-2016, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5547/16/16]

(7) (i) Review by the Government of the working of the Mumbai
Railway Vikas Corporation Limited, Mumbai, for the year
2015-2016.

(ii) Annual Report of the Mumbai Railway Vikas Corporation
Limited, Mumbai, for the year 2015-2016, alongwith
Audited Accounts and comments of the Comptroller and
Auditor General thereon.

[Placed in Library, See No. LT 5548/16/16]
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THE MINISTER OF STATE IN THE MINISTRY OF SCIENCE AND TECHNOLOGY AND MINISTER OF STATE IN THE MINISTRY OF EARTH SCIENCES
(SHRI Y.S. CHOWDARY): Madam, I beg to lay on the Table:-

(1) (i) A copy of the Annual Report (Hindi and English versions) of
the Birbal Sahni Institute of Palaeosciences, Lucknow, for
the year 2015-2016, alongwith Audited Accounts.

(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Birbal Sahni Institute of
Palaeosciences, Lucknow, for the year 2015-2016.

[Placed in Library, See No. LT 5549/16/16]

(i) A copy of the Annual Report (Hindi and English versions) of
the Indian National Academy of Engineering, New Delhi,
) for the year 2015-2016, alongwith Audited Accounts.



3

)

(5

(6)

@)

(i)

(i)

(if)

(if)

(i)

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian National Academy
of Engineering, New Delhi, for the year 2015-2016.

[Placed in Library, See No. LT 5550/16/16]

A copy of the Annual Report (Hindi and English versions) of
the Institute of Nano Science and Technology, Mohali, for
the year 2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Institute of Nano Science
and Technology, Mohali, for the year 2015-2016.

[Placed in Library, See No. LT 5551/16/16]

A copy of the Annual Report (Hindi and English versions) of
the Indian Institute of Geomagnetism, Navi Mumbai, for
the year 2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Indian Institute of
Geomagnetism, Navi Mumbai, for the year 2015-2016.

[Placed in Library, See No. LT 5552/16/16]

A copy of the Annual Report (Hindi and English versions) of
the Raman Research Institute, Bangalore, for the year
2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Raman Research
Institute, Bangalore, for the year 2015-2016.

[Placed in Library, See No. LT 5553/16/16]

A copy of the Annual Report (Hindi and English versions) of
the Wadia Institute of Himalayan Geology, Dehradun, for
the year 2015-2016, alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Wadia Institute of
Himalayan Geology, Dehradun, for the year 2015-2016.

[Placed in Library, See No. LT 5554/16/16]

A copy of the Annual Report (Hindi and English versions) of
the Sree Chitra Tirunal Institute for Medical Sciences and
Technology, Thiruvananthapuram, for the year 2015-2016,
alongwith Audited Accounts.

A copy of the Review (Hindi and English versions) by the
Government of the working of the Sree Chitra Tirunal
Institute  for Medical Sciences and  Technology,
Thiruvananthapuram, for the year 2015-2016.

[Placed in Library, See No. LT 5555/16/16]



(8) (i) A copy of the Annual Report (Hindi and English versions) of
the Technology Information, Forecasting and Assessment
Council, New Delhi, for the year 2015-2016, alongwith
Audited Accounts.
(i) A copy of the Review (Hindi and English versions) by the
Government of the working of the Technology Information,
Forecasting and Assessment Council, New Delhi, for the
year 2015-2016.

[Placed in Library, See No. LT 5556/16/16]

() A copy of the Annual Report (Hindi and English versions) of
the Science and Engineering Research Board, New Delhi,
(©) for the year 2013-2014, alongwith Audited Accounts.
(ii) A copy of the Review (Hindi and English versions) by the
Government of the working of the Science and Engineering
Research Board, New Delhi, for the year 2013-2014.
(10)  Statement (Hindi and English versions) showing reasons for delay
in laying the papers mentioned at (9) above.

[Placed in Library, See No. LT 5557/16/16]
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THE MINISTER OF STATE IN THE MINISTRY OF INFORMATION AND BROADCASTING (COL. RAJYAVARDHAN RATHORE): Madam, I beg to lay on
the Table a copy of the Memorandum of Understanding (Hindi and English versions) between the National Film Development Corporation Limited and
the Ministry of Information and Broadcasting for the year 2016-2017.

[Placed in Library, See No. LT 5558/16/16]
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Title: Secretary-General reported the messages from Rajya Sabha that Rajya Sabha adopted a motion to join the Committee of both the Houses for
the Welfare of Other Backward Classes and Rajya Sabha concurred in the recommendation of the Lok Sabha to elect one member of the Rajya Sabha
to the Joint Committee on Offices of Profit.

SECRETARY GENERAL: Madam Speaker, I have to report the following messages received from the Secretary General of Rajya Sabha:-

. 'Iam directed to inform the Lok Sabha that the Rajya Sabha at its sitting held on Monday, the 8t August, 2016 adopted the following
Motion in regard to the Committee on Welfare of Other Backward Classes (OBCs):-

"That this House resolves that the Rajya Sabha do join the Committee of both the Houses on Welfare of Other Backward Classes
(OBCs) for the term of one year beginning from the date of the first sitting of the Committee, and proceed to elect, in accordance with
the system of proportional representation by means of the single transferable vote, ten Members from amongst the Members of the
House to serve on the said Committee."

2. I am further to inform the Lok Sabha that in pursuance of the above Motion, the following Members of the Rajya Sabha have been duly elected to
the said Committee:-

-

. Shri Narendra Budania

. Shri Hussain Dalwai

. Shri Ram Taran Dudi

. Shri B.K. Hariprasad

. Shri Ahamed Hassan

. Dr. Vikas Mahatme

. Shri Vishambhar Prasad Nishad
. Shri Rajaram

= R v o B = T ¥ e 7=

. Shrimati Vijila Sathyananth



10. Shri Ram Nath Thakur.'

II, Iam directed to inform the Lok Sabha that the Rajya Sabha at its sitting held on Tuesday, the 9™ August, 2016 adopted the following
Motion in regard to the Joint Committee on Offices of Profit:-

"That this House concurs in the recommendation of the Lok Sabha that the Rajya Sabha do elect one Member of the Rajya Sabha to the
Joint Committee on Offices of Profit in the vacancy caused by the retirement of Shri K.C.Tyagi from the Rajya Sabha and resolves that
the House do proceed to elect, in accordance with the system of proportional representation by means of the single transferable vote,
one Member from amongst the Members of the House to said Joint Committee, to fill the vacancy."

2. I am further to inform the Lok Sabha that in pursuance to the above Motion, Shri Sharad Yaday, Member, Rajya Sabha has been duly elected to
the said Committee.

*t06
title: Presentation of the 27th Report of the Committee on Private Members' Bills and Resolutions.

SHRI Y.\. SUBBA REDDY (ONGOLE): Madam, I beg to present the Twenty-seventh Report (Hindi and English versions) of the Committee on Private
Members' Bills and Resolutions.

*t07

Title: Presentation of the 14th and 15th Reports of the Joint Committee on Offices of Profit.



3i. wreaara Big (@eraa) @ wdicen, & o & ugh feelt 2ipes afdrder wr 14ai afie 15ai yferigor (Bedt e ais[sh Fizasavn) gega war §

*t08

Title: The Minister of Statistics and Programme Implementation laid a statement regardingStatus of implementation of the recommendations
contained in the 33rd Report of the Standing Committee on Finance on Demands for Grants (2016-17), pertaining to the Ministry of Statistics and
Programme Implementation.

THE MINISTER OF STATISTICS AND PROGRAMME IMPLEMENTATION (SHRI D.V. SADANANDA GOWDA): I beg to make a statement regarding the

status of implementation of the recommendations contained in the 3379 Report of the Standing Committee on Finance on Demands for Grants (2016-
17), pertaining to the Ministry of Statistics and Programme Implementation.

off sifecrrsior zget (sroraert) @ arcdlaan, and W 20id, ot 3as adl u3 sNfdeePl swyar & avp ol Sown e, ag M faemw ordf em
HTolellel EAGT & 5T LD, |

off Aiftcrrlor TS9Y 1 DR Y Sl DT Sorge JoiT B em

Aol areargt ¢ siifercerdl afiasy &1 daw 3 em

off aifécrenrstor wr$9Y 1 ag soiye ordf &or & asrs A, ot arewdl bt aers A bt meon gF

HTolofR aregt  oidl, Sorye oidl, Rl @IS e ordl 8 R B seiye w1 Aare & ol 3)

off aifeerorslar TSt & @ wg adifywid @wyen arsm & s i wdiee & Raanw ol &)

HTotofler areziar : 3iL.b. |

*09
Title: Regarding impact of demonetization.

off sifeersior Tsat (aycae) & @8 vw disr 3) gl disr @ My A6l A6 IATell Al §, WD a8 Aol oA A @ 13 et A odl e a1 3) a9 ol g:xdl 3, smu aft
gl 3)...(caener) A dor gl 3)...(emaeer) smu cier gerdt ar Hfore ... (ceremer)

ATotefler areargr & 3mu gl 21, gt aga agh ad 3

€| (caon)
ot sifeererler s @ 3 MRl Reree @ & fr st Yo diae &, anu s Ace &l fiken & o el Fed @) ils @ Al &, sofl it s ur &) wer 388,
el 389, s Sleil e 31 520 Acel of D] ol uiaR dt & [ ama Rl oft a1 ot 21ils w2 aredl &) & s @l Rt @ & v sAR sit esaeliic #e &, Fa 56
& A6 &A1 adl amea &, Afdval A oiel ag aal ordl area &) s2Afee i Rl Radee wear § e ama et oft a1 3 aal o clifore, BreEl Bae & o s afd &, (=)

i & Ji difEan ). (cmaemar) F s fem dene &) ) 2igor of e1 388 alie Fer 389 & aaa we aiftp &1 & R ama Ro2f oft wer ait Jls @2 wact 3 w6 sl MUy
HU2 BT ... @rawmer) s Bl B fere derz 3, o B A s ol ared 3)...(seror) @ st & aasefhw} @t Jcor A AwIN X6 A 3., (@)

HTGTGTIRT 3re1eT & S eSSy drer gis & al {57 9ile @50l 3 =1 GRIET &, @1 JAES! 3o U3 Rrare ol 87 aita Sff, aga a3 8 98 2 a8 amueh! daw 31 it ard et g
Eﬂa?:gl;arb‘i%

{iﬁhaﬁmn‘tﬁm.

*m02

SHRI SUDIP BANDYOPADHYAY (KOLKATA UTTAR): Madam, today morning, we wanted to have an obituary reference for the jawans who have lost
their lives.

Qur walking out was not an attempt to hurt you. If it has hurt you, we express our regret and we still feel that the Government could not
supply you the required information. ...(Interruptions)

#totofler arezigl & @s of aterer arer oo 3t a1 emswe) I said that combing is on. That is why #ar ardl foven e ag @121 mon Rz 3 3261 sxweide a1 ot 1, ardl &,



am a1 wd) aifferg3t sdven diepz & aew A Eidt & 3 Sleil ve el ard witer oS uz o onsy sl eweldc @ e ordl &)
Q€| (cuaurar)
off 1dlu arecione=IRT § anuesT At Al sxolie aradl & ...(waemer)

Horolle aiegi | 52t srdelile @1 rar ol 3) 30 Aaet serent & wal a1 5 because combing is on, agl Bfdrellsr oft 8, 21s 2a pe ac a1 3) iR A s shon A 30
28 &) 3odian ofl srerer anet avdl, s oft srert we 2B &)

&€ (crauror)
off Irdlu asctareary : ke 3, & s o1 sien, .. (caeer)
ATelofler 3ieangl & skliie @t s2E1 wel oft Jarer srdl 3 siifagd A A aew A At F)

&€ (cauror)
off T FoIUreART ¢ 3Mual Sl g¥ @i e, a8 A 3, ... (w@wemer)

avotoflar arergr 1 rarct s @1 ol &) ot anr 2, ag & ater 2 & s what is fact. @ Rsft @ Bi¥s adf @z 28 & & snue) oft Bis ww @ deae & A @) sma & aa
@2 % & I never said that.

a€| (caraurr)

SHRI SUDIP BANDYOPADHYAY : Regarding the functioning of the House, it is absolutely correct that we have also given notice for Adjournment
Motion under Rule 56 and they are for discussing the issue under Rule 193.

I am of the same opinion that there should be an immediate discussion. You may scrap Rule 56, you may scrap Rule 193 and you have every
authority to find out the third way. Why is the Government, in spite of having a brute majority of more than 300 Members in the House, fighting shy
to go for voting? What for? That has to be clarified.

We are for the discussion. We will make our observations, we may shift from Rule 56 for the sake of the country, if necessary, and they should also
withdraw their demand for Rule 193 but they should come to a position where you can take a decision. You can endorse any rule which provides for
voting.

Discussion with voting is our only demand. You may give your consent and let the discussion start from tomorrow morning. Let us exchange our
views and ideas wholeheartedly and in full spirit and then come to a conclusion. We are committed against black money. We are committed to fight
black money. We are committed to see that black money holders are sent to prison for their life.

HToToiRT 31e181  aileaare chlar oft, ama aen ACHT 331 w2? e ar dt 8 o &
8€| (cuaon)

HioToller areziel & A aen &7 w6 s did St o 21 8, aen a8 ugha 87 [ am giving you a warning. @ig =il f&xmen &7 ardf fdwmen & You cannot show something
like that. I am sorry.

€| (caemrar)
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SHRI MOHAMMAD SALIM (RAIGANJ): When Madam tells you to sit down, please sit down. &€} (Interruptions)

HON. SPEAKER: When Madam says not to show something like that, then do not show it. That is also there.
G€| (caaurar)

U HolofiRT ICFA: A 3 oirat &1 28 &) ... (craer)

oft avgaare wrchar @ arrareel & arr o 2 & g o amerar &) 33wt oft wref ur Puctavrer Aton aifdw, ... (suaemr)

HToToller are=ner & teflor dfesy

oft altaderc @eftar ¢ ot oY amft arep v gteg ordl wal) .. (o)

HTeleileT 3IEALT & A Sicel dlfer)

off Fireware wicha @ disar, 2 wmert 2 Fs 2 Ascaygut baren &, st aiteddt diet an ShiforeTsstorer dicl, @8 dferaRis beren &) Jere 3 it oo wis 3@ & 5 51 we aat A,
aAftsor fépar a1 & aaa aal 8, 218 s e Bl o Ya1 &) vsorelic ateer saor [am sm 16 ardta 3 Jsmon s w6t an 2@ &) Bk domen xrsT e a1 ape oidl §)
v reneT) wifdrer a1 2 o @Y pa el arfde it g 2za B3 fradel? .. () aplt sclsfy aaama oft of wzell @ g war s uer Rusr & ara ordf &) sogior
@al s weer & aew 3 us use Soft arfde ot Sheardt drase e gemm gan en, Aftvar R & Tew A v user B o) @ el o war b v MersRe beren 8
R Efol Ud9llal 3] el 0811 31 & SeryRifsifér & u 3 spr 331 el @ 33 erxter 3 ol em¥al, St arerelter s1gwer '80' fRrwm 3 &, o Reralt ailedl &5 are & ww =i
@3 s e 3t & 8? Rl aasefte B @G sa s wior @R A der aadle 3 3] ool denforil 5 @ sa das w1 3 sergferif B ond ww we Wi s s o
wixdtegpca &, ag el &) A¥wI2 A9 A1 o oY, us sl @ &) amu wea B sice 8 Haren Al Afdvor averz & it son &, 3w dvias amu yEilyd St Afdver i ws
et & R el a0 a5 of 2 o R s 3wz B aion St sl & s, a dlas 2 A SN, a5 Wi Ko A1, I a5 B Ao wen R oy Rt
g 3, fapar a3 Sreren &t dgon @ el @b @) @ o/ As s 2@ §, Jorb oft aga A wizdleyica &, Brords wor 7 dgen &, ag ual ameft aifdw, sAfen # vsewhic e
& fem e a1 §)
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oft SRT YEsT9r sMERIvT e (aist) @ aweigr AN, SRS WA @ledd i afts sifenet 3 sl wrl @) gere ¥ Rro spfta afts 3, diae 3, ga @l B Bais 3 B Brer
56 ¥ caaa asn &1, Afer afe 33 oidl o swar 3 o Bradt aer Rsisror B sfsger 3, 33 wra & yenfes fon fewa @By gu aga gF Aot aifde) 312 weon & B a4
eltaeic] &, arsicie] ordl 3) za agar A oidf werY & sty wrem ugt @t oft s A o W wifdv ST Serer S AT g fear 3 JISRT aguet are ana age A 21y, Afdsor
a1t fonrsror 31 ol st &7 Sor Stioton aaet & 135 Sit fomier sitesidt @t form orn &, ag sremasfyas 8, ufyumer @t R TSt gu fasen sen &, aY $31 U @E &Y Sy &9 SreraT
5t amarer IXBY, sdla &t et 2XRY, ot B amarer IXRY, AWt Yl W BET WY adal A fRuer ardf s 2, at e usr @ st ol ameren aifén, @E 9 Elft anfdu
3tz 331 Uz A1 famnstor glorr anféw,

*m05

TR 31T 3das Fieft aen HackT Wl il (off ateamanz): arwen off, A ant & usan, XIS Ed of U g:xqul fwer 3 afk 3 et amon fare s R 3 saoen &
35t @ell aredl & b o1 aal a1s3 U warelel ol 261 8, @ifddal amuerel ael a8l &, dl e il Sl 6t arared & aiy 9, Joresl ggieier 5 @iy 3 Iswniifer assen eian ordft
3ar 2, diw ordf 3, 33! ordl wvon anfdwy; ... (ewener) asi wasrer anft oft e a1 3 ...(@Kkremer) wif¥der andyorer del a1 3| ...(&wer)

HToletler arez1gl & @1 Ieellfer ardl St &, dfde)
&€ (czraurar)
off sreroama & gl diz S oS 23 3 ...(smaue)

gardl @, 3 citer agA o @ 3 s 3 &, A st ween argen 5 16 ardfta A wer asA & fow dur §) ... @raeror) @it ot b Reenw, swAerar ¥ Raemw, it gk
m%ﬁa,ﬂd%mg,MMmﬁ,mﬂmugma .. RTTIT )

Hrolofler are1gr @ wIs Jramiifer o, Afee)
€| (cuauren)

off JoToaHR | U o1 M A A e F) AP any 3 aat awaar B e 16 ardlw A aw Fan B 2| &2 Ko an gaf war B fw Jan ) .. (Sawmer) Afsar vas dist
&t arct 2, amuor gy g 3 aat g B ast o g B aat wyard, da-da ¥ 33 Far, Afvar et aat sw@ aw g ot B (@) am aat iy, (e 3da
deraerer St of wa fop @ A 9F @ .. ()

HATololleI 3EALT & T2 &) FRN?
&€} (zmauren)

off arctoaa  anzien oft, AfS TS Aea iz sAferafeee oft amoid, ot ara A aaf o g wwt &, g1 anft A aal v B Rw dwme § ...(wrmer) &2 teq b @y 37 s

HTololRT 3re=1gr ¢ aen gan? dfdw; o= & arn? A,
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difcer & Aaa Eass weon, v Basss #@3@ dor @) San diw adl &, 3k odl & .. (s

HToToflel 3re8T & X191 off, ara aen gan?

a€| (crauran)
FToroier areargt 1 A o AN, Rz AU P A, R 72 AT Qerdr Jort Aoy
3€| (czrauror)
ool areargt ¢ Rt ot Rren?
&€} (ceraurer)
off sifecrprsfor Tsal & &0 o ardl dicron arad &)...(Rrer) FHol AU ar-arR A fderdt & & s Rt off Qfderer @ Bae g difde, 39 w2 dlfder & ame, e &

S, &1 3 o dene &)...(wrmenat) @ waa & [ g ol 28 &, (SERne) &0 s &2 AT a6 S ol O ferne den &, dftsar g ser 38 8. (memar) srlEl @1 s
Hicwz,...(rmerar) 82 effer 712 a1 &, el citer srecdt & a1 &,... (o)

off arotoaga © araen oft, af A demz &, ot 16 ardla 3 30 et aw 12 Ber & a1 3)... (wrwawmer)
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&€ (caeren)
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3€| (caurst)
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4€| (czrauar)
off sroroaaRR & ga s aal 3 st A6t B fere udt s Awe 3. (i)
Hrototler arergt © @i oft sl et A5 aicela aaf ¥ e dwnz aidl 2, If you don't want to debate, it is alright.
&€ (cmaurer)
HON. SPEAKER: If you want to debate, I am ready.
...(Interruptions)
SHRI ANANTHKUMAR: We are ready, Madam....(Interruptions) wes ar: gel @1 gar ursfl @1 areft &) s ... (cudersr)
aoroier eIz ¢ oy arE & ol af e g
€| (cererrat)
HTGTOTRT 3MEALT © A Fel arsl I IXWI 81 A &

€| (cerauror)

*m06

SHRI BHARTRUHARI MAHTAB (CUTTACK): Madam Speaker, the whole House can understand your anguish when you say that nobody is prepared —
neither from this side nor that side — to go along with the rules. Every Member is

aware of the anguish that you have expressed from the Chair. It is a caution to every Member who is present in this House. My request to you,
Madam, is this. When the Parliamentary Affairs Minister has said today that we cannot divide this House on black money, I would like to know who is
dividing it. Neither from the Opposition nor the Leader of the Opposition nor leader of the Trinamool Congress Party is saying that we want a
*Division' on black money. We are asking a discussion on the predicament that the peaple of this country are facing relating to demonetization. That
is the issue I think the Government should agree to have a discussion. Every State, every citizen of this country is going through hardship. That is the
reason why we want to express ourselves. We don't want a " Division' on black money. ...(Interruptions) On the black money issue, yesterday we
have said that the whole country and every political party is one with the Government. We don't want any "Division' on black money. But it is a
discussion or a debatea€|....(Interryptions)

HON. SPEAKER: Shri Jaitley ji, let him complete. Then, you can speak. I will call you.

SHRI BHARTRUHARI MAHTAB : I would also say that our party is not against demonetization. It is the trouble that the citizens of this country are
facing everyday is the reason why we want a discussion. ...(Interruptions)

*m07

fore Fict aren widfye wrb A (off arsor Sieekt) @ arwer AEigen, s sht o Srerar &t dyemelt & fwer 3 acren 2, sl aaf area & ... (carer) ar st Ediser @ T
&t ordf 8, ... (craener) ft are & fop dremsft 57 &, smu q¥a A St ¥ yrara w2 @al gF @ ...(Rwauer)

12.26 hours



(At this stage, Shri Kodikunnil Suresh, Shri Sunil Kumar Mondal and Shri P.K. Bjju and some other hon. Members came
and stood on the floor near the Table.)
... Interruptions)
HON. SPEAKER: If you want to discuss the issue, you can start it just now.
..(Interruptions)
HON. SPEAKER: It shows that you do not want to discuss the issue.

...( Interruptions)

**10
Title: Need to give legal status of the special assistance package promised to Andhra Pradesh.

SHRI KESINENI SRINIVAS (VIJAYAWADA): Madam Speaker, I would like to raise an issue that is in the hearts and minds of every person of Andhra

Pradesh, that is providing legal sanctity for the Special Assistance Package which the hon. Finance Minister had announced on 7t September, 2016.
...(Interruptions) The Special Category Status had been promised by the then Prime Minister on the floor of Rajya Sabha on the demand of the
Opposition leaders at that time and it was also put in the Andhra Pradesh Re-Organisation Act, 2014. ...(Interruptions) But after the scrapping of the
Planning Commission and coming into place of the Niti Ayog, the Government is now telling that no State will get the Special Category Status.
...(Interruptions) After a lot of deliberations and a big exercise, the hon. Finance Minister had announced a Special Assistance Package for Andhra
Pradesh. ...(Interruptions) But 1 would like to point out that it has been 2 A%, months since the announcement made by the Finance Minister.
...(Interruptions) No further information has been forthcoming since then. ...(Interruptions)

Madam Speaker, I would like to ask the Finance Minister, through you, as to the legal status of the Special Assistance Package promised to Andhra
Pradesh. ...(Interruptions) The Central Government must assure the people of Andhra Pradesh that their commitment will remain legally valid
throughout the entire period of the package. ...(Interruptions)

*11
Title: Need to re-open the Bogapani railway station in Trinisukia district of Assam.
ot rtvaz Akt (Raprg) : anorofter arzier ardicen, 3 fqpie et 2 8 3 auar & 3 ol arqenAur srwften 3 drcror arsar

*Bogapani is an important tea garden in Tinisukia district of Assam. There is a Railway station in Bogapani. But to the utter dismay of Railway
passengers travelling to and from Bogapani, the station has remained shut for past several years for the reason best to the Railway Ministry. The
sudden closure of this important Railway station has caused serious inconveniences to the railway commuters of the locality. Moreover, various anti-
social elements are also using the abandoned railway properties for their dirty activities. ...(Interruptions)

I, therefore, urge upon the Railway Ministry to re-open the Bogapani Railway station in the greater interest of the railway commuters.
...(Interruptions)

HToTeller Areel
*m02

off ﬂﬁqmﬁﬁﬁlaﬂsﬁmﬁﬁmm@miﬁﬁmﬁsm&ﬁwmtfﬂa@mﬁmdﬁsﬁ 3 ...(cerremor)
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title: Request to complete the railway track work from Udaipur to Ahmedabad.
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3 s ameR 3 FpR A Pricer BT § 6 IgASEIS AR $9RYR, 99T oPR Yol AeTiel uf¥ddol R Bt QeIBsdr & e U2 B3 ... Seer)

Hiolofler 31e81s
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*m04 e qeilog, iz acaer @ off arsfor aer ftvn g1 Iom ar fRilwer A Jmer g wvor Bt AT ygTr B St 3
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*t13

Title: Issue regarding rapid depleticency of ground water level in Rajasthan and part of Northern India.
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s Riaz, 2015 aw spstar Faz & Fedt &1 3| sad R sien & Jmféest ot sirzn 6 Feense At Ravadt os aensdia 3 s ot 3) sa RN 3 aarn arn 2 R g,
g& i Mz Ferene & dier Breil @ srer Faz Sor 3 & ol afew gforen 3 ot w1 Ao aiftr A we va1 8 ... (craurer) frdd 3 war srn 2 sfder s B Slser Hi s A
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*M02 oft arfic 2,
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*m04 off sl o,
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&€, (czrauer)
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Title : Issue regarding ground handling companies at the airports.

SHRIMATI MEENAKASHI LEKHI (NEW DELHI): Hon. Speaker, Madam, I want to bring to the notice of the House and the Government that there are
about 400 ground handling companies appointed at the Airport, which employ close to three lakh people; and as per the new policy, its para 19
authorizes the airport operators to choose, and only through them, appointments can made...(Inferryptions) Through those appointments, if the
number of companies is restricted, then it would lead to a lot of unemployment amongst the people who are handling the ground handling services.



...(Interruptions) If the policy authorizes the airlines to do it, then it would be an unwholesome burden on the airlines to deal with the ground
handling services. Better option is to allow the airlines to pick up their own ground handling company and, in return, get the handling done by those
people. In that view, para 19 needs to be re-looked. Thank you...( Interruptions)

Hioleile areagi:

*m02

Faz guleg, Rig aede,

*m03

ofl ere Fyurdl,

*m04

oft @3 yaire frgy,

*m05

oft arsiog; Ria draarr,

*m06

off el ap,

*m07

oft daeft v, wee,

*m08

oft Asarer o,

*m09

ol atrelien 3ot

*m10

30 Rofle . AHcid,

*mil

oft 3ft.ddl. shoft ahz

*mi2

oft arsfor et aftom @Y offarcht aftoneft Arht grer 30T AN AW As IMer g WIS B oY YoTol B S F
&€} (czmauror)

HON. SPEAKER: The House stands adjourned to meet again at 12.45 hours

12.33 hours
The Lok Sabha then adjourned till Forty-Five Minutes past
Twelve of the Clock.
12.45 hours

The Lok Sabha re-assembled at Forty Five Minutes past
Twelve of the Clock.

(Hon. Speaker in the Chair)
...(Interruptions)

HON. SPEAKER: Sudipji, what is it?



...(Interruptions)

SHRI SUDIP BANDYOPADHYAY : Madam Speaker, Ananth Kumar ji said that in Rajya Sabha discussion had started taking place. But what I want to
say, 2raer 2911 31 oit oifear fem arn en, 33 olfe & FHuz & anelaon 9= & arl ... (o)

HON. SPEAKER: No, I do not think so.
...( Interruptions)

SHRI SUDIP BANDYOPADHYAY : The discussion had taken place on the basis of the notice given in Rajya Sabha....( Interruptions) So, naturally, it is
not implied to us. ...(Interryptions)

aototier areangt ¢ f el aal ol 91w @2 3@ 5
a€| (czraurer)
HON. SPEAKER: I have given you one chance b & ara oft gfoer @ret 3 aal waret & e daw g
G€| (craurer)
SHRI SUDIP BANDYOPADHYAY : We want discussion for the interest of the common people. ...(Interruptions)

HON. SPEAKER: Yes, I know that. But now, do not disturb other hon. Members. gfge @wier s diFai & e 3 3l e amoli-3mell s@en wadll 2 and that
is why I am allowing them.

...(Interruptions)

12.46 hours

(At this stage, Shri Gaurav Gogoi, Prof. Saugata Roy and some other hon. Members came and stood on the floor near the Table.)

...(Interruyptions)

HIGIGHRI 31E1g1 | 9o apic 31 il ot alletel atsa 8, A 2@ b Pefloa &) Aer wear 3 fov I am ready to allow you.

. Interruptions)
HATTetlRT AEAL & IPR AT ard, oY & anft e s a2 Jas §)
3€| (ceeuer)
HON. SPEAKER: Now, 'Zero Hour' — Dr. Sunil Gaikwad.
.. Interruptions)

*t15
Title : Need to convert state highway from Latur to Tembhurni, Maharashtra into National Highways.

ai.gaﬂamm(a@):amm,ﬁmwmmﬁmﬂ@ﬂﬁmﬁﬁwﬂmmmmamﬁﬁmmm@ «o(CEmpeIrer) 32 cltas
AT 8] TR, AsRIe, 3 SFaoft arey 2oe a8y §, ot ager & w2 arere A 3 ...(caaenor) 3 334 lorerer 1Y 3 woad asol B FIS WEM ) ... (awmor) Taaeft ez @Y
Agroter EréA 3t AR w2 ot w9 R o1 ... (o)

reRIel HETG, 3 AUy JneH A RN fiferze? armorefter foiferer arswdt Sit A Rerdl wol arean g oo A o &, O 26l sloreicl sRAS ®1 I Sice A Sicg 9% Ko
oI, ... (crEeet)

HToleiler Jregl

*m02

oft 3yt g Y 31, Jyofer acftomr smRrwars T 3otz s AW A5 aner siag B B PR garor Bt st 3
Shri Rahul Shewale — not present.

Shri Gajanan Kirtikar.

*t16

Title : Issue regarding demands of the pensioners of the private sector banks.



SHRI GAJANAN KIRTIKAR (MUMBAI NORTH WEST): Madam Speaker, I thank you for giving me an opportunity to raise the matter of pensioners of
the private sector banks.

I had sent a representation of All-India Bank Retiring Federation, Indore alongwith demands of pensioners like enhancement of their Family Pension,
removal of discrimination in DA among retired persons and holding discussion and meeting with the Federation on a regular basis for the redressal of
their grievances immediately on humanitarian grounds.

In view of the prevailing economic situation, the demands of these pensioners are genuine and need to be looked into favourably. As the pension in
the bank is payable as per the provision of the Bank Employees Pension Regulation 1995 of the respective bank, therefore, I request the Minister of
Finance to take up the issue of retiring fellow and there should be immediate

changes in the pension scheme with the mandate from the bank at the earliest so that the pensioners can be benefitted.

Thank you.

HON. SPEAKER:

*m02

Shri Shrirang Appa Barne,

*m03

Dr. Shrikant Eknath Shinde,

*m04

Kunwar Pushpendra Singh Chandel,

*m05

Shri Harishchandra Alias Harish Dwivedi,

*m06

Shri Chandra Prakash Joshi,

*m07

Shri Subhash Patel and

*m08

Shri Sudheer Gupta are permitted to associate with the issue raised by Shri Gajanan Kirtikar.
*t17

Title : Demand for regularisation of gramin dak sevak as Government Employees.
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oft aiferar v} 3 Sre? wow W &, 33 s Aaw ot 3pf it v s A B & .. (caer)

ugel Sl derR et aalt, 3aeht Ryl udt aeg #elt ordl orff) ara Areratier sawncrr of oft 33 Rifder arde wmen 3 ... (®menen) s A3t AR A wier & R so
st aawst @t szt asstardt ot goit e s, @ifds aul aeft sn 2 sordht aier B afft & | e, ... (Graemer)
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oft arffeoft gowmre it

*m07

oft &3tar attom,

*m08

oft werorg, s,

*m09

Faz ylleg, Rig aeder wd
*m10

aﬁaﬁamﬁadsaﬁmmm‘wﬁmwmamﬂmmmﬁﬁwﬁsmﬂmmaﬁa@{fr‘rqmaﬁanfﬁa

3€| (maemar)

*18
Title : Issue regarding National Crop Insurance Scheme.

sﬁm:ﬂ.m{asﬂ:am;lalr-ilaﬂl,ﬁmuﬁsmmﬁmaﬁﬁazpﬁf?m:ifﬂsﬁmmiﬁnmaﬁﬂsﬁﬂamﬁmeﬂmd‘l’ma\martfﬂaﬁ:amgﬂﬁamﬁg{z
WEI ATEAT & 5 215 Aoron AN A5 e ararer aor A ... (@)

HON. SPEAKER: Please do not disturb like this. This is not fair,
... Interruptions)

off Zercr 2l @ ! T A, TAD! AGCIAT 5 LRI U2 ol 3 ACARD garR-yne el Bt Arersdr 3. (o) amﬂﬁiﬂ]mu:ipﬁf{f:ﬂﬂ%ﬁﬁ:ﬁiiﬁs
e A ST g2 fsen o Zat &, Rivog 331 <iioion b garz b e afivr a3 w2 Beu, ganaisst anfe @1 aritsror aszoet 6t o 3)... ()

HON. SPEAKER: Saumitra Khan, do not do that.  sit amuds defter 8, & aft amer 81y 3 cleil $5t amaret 3ot 33 &) Please do not do that.
.. Interruptions)

oft zera M. asa @ gt s, Remor vd Y& smar & e 31 yarz wol 31 Rvarmell @1 531 2diston & @2 i sworsidt fer umelt, Bridt Rsmor 531 Alston w1
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3€| (craurst)

HON. SPEAKER: Shri Bhartruhari Mahtab — Not present.

Shri P.K. Biju — Not present.

Shri Rajeev Satav — Not present.
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Title : Issue regarding electricity problems and bad conditions of Kasturba Gandhi Vidyalayas in Hardoi Parliamentary Contituency.

3. sigrer aaf (52A¥) : awerer sidiown, A s AreE A Aol Flera el R Fid} Sft A s wron e & 5 A A &g B sieekr 19 avazar sl femerr
IE IRDI2 G FAcfere ) ...(raenor) sor Rencr 3 Ry angfef vd ds-fave & aga adt s &, BroR sl & Bren u2 sier ysima usan 3)...(cwernor)

HalGen, A 3l el A ue ot enon arsar § Ry Fdipa Rererdt 3 41,000 F0 @1 erdidie Rep waraser 3 Riféser brafr 3 e sdiga Rear srm e ... () o
A frener &, Bow Reg waaser d fre 2,40,000 F@ aerr o vedide an 2@ 3 $3 oru Renerll d Femolkr yommel g feg waaerel wa aen Haa widl 3
<o (wraemer) e &, Renerll # xneneor Apel aga aféwn Rowa B ) ol 8 ...(cmue) G e y@el b eepel YA seidg O Rererll 6 3)...(wxmme) d as it
MU JSot 3t TIlol arad & b aedl & o 750 2wl gfer acar 35 fave & fm Brerd 8, st agd @ 3 b apradn u2 oft e 3o &)... (@)

HAYGN, 3 SIKD AT 3 Hlotellel Alora Jidneml o did} off 3t #ior i § b ydor & senfier Renerll & wensst vd d4s foe & apramm 6 sia wag sne wen aedl b
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off oG RuId @Y S, sigper it grRr 3o o RAGR A 2Arer Aag @ B oY Yarer B st 3)
3€| (cxaurar)
*#20
Title : Need to do the electrification by solar energy plant in some region of Valmiki Nagar Parliamentary Constituency.
ot arelier tig GA (i oPIR): AAXGRN, 3 S LoRiarG S & s st ) 51 3ifer Ascagul RAWRT w2 drerol aor 32 e 2 ... (caaeror)
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€| (ceruor)

HON. SPEAKER: Shri Rabindra Kumar Jena — Not present.

*21

Title : Need to construct coastal road in Navi Mumbai to avoid traffic congestion.
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*22
Title : Need to provide fund allocation for implementation of water conservation scheme in Rajasthan.
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*t23

Title : Need to regularise the services of Aanganwadi workers as Group 'D' employees and also give them adequate wages and allowances and
social security benefits as applicable to Group 'D' employees.
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Title : Need to check the industrial waste and pollution caused by

industrial factories in Ujjain Parliamentary Constituency, Madhya Pradesh.
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*25
Title : Need to impress upon Government of Uttar Pradesh to enhance the rate of sugarcane and also ensure payment of arrears of sugarcane

by sugar mills to farmers in Uttar Pradesh.
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Title : Need to open a railway station in Ridhpur at Wardha
Parliamentary Constituency, Maharashtra.
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Title : Need to ensure timely payment of pension and gratuity to retired employees of Heavy Engineering Corporation Limited, Ranchi, Jharkhand.
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*28
Title : Need to accord environmental clearance to Uranium Corporation of India Limited mines at Jaduguda, Jharkhand.
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Title : Need to develop necessary mechanism to enable people migrated to other States to exercise their right to vote during elections.
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Title : Need to reintroduce free Monthly Season Ticket to students for rail journey.
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Title : Need for development and operation of Vadiya Devli Railway station in Amreli Parliamentary Constituency, Gujarat.
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Title : Need to enhance the Minimum Statutory Price of Moong Dal (Green Gram) in Nagaur, Merta and Degana in Rajasthan.
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Title : Need to formulate a fair and transparent system under Pradhan Mantri Ujjwala Yojana to ensure meticulous execution of the scheme.
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Title : Need to formulate a scheme for development of agriculture-based industry, dairy, horticulture sector and small scale industries in Banswara
Parliamentary Constituency, Rajasthan.
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Title : Regarding drought situation prevailing in Karnataka.

SHRI D.K. SURESH (BANGALORE RURAL): Karnataka is having drought for a third year and apparently its worst in about four decades. Farmers
missed sowing during both the kharif and rabi seasons. Out of 176 taluks, 139 have been declared drought-hit, leading to migration of thousands to
cities. Only the coastal districts have escaped the water problem. The rain fall in the state is 31 per cent less than normal. The total estimated loss
due to drought in the state is Rs. 17,193 crore and Government of Karnataka has submitted a memorandum seeking central assistance of Rs.
4,702.54 crore for drought mitigation measures in Karnataka during Kharif 2016. Therefore, I request to the Union Government to give immediate
attention to this matter and take necessary steps to release the money at the earliest.



*t36

Title : Need to sanction additional funds for construction of fishing harbours at Arthungal and Thottappally in Alappuzha district, Kerala.

SHRI K.C. VENUGOPAL (ALAPPUZHA): The construction activities of two major fishing harbours, Arthungal and Thottappally in Alappuzha district
has to be finished immediately. For the construction activities of Arthungal fishing harbour the Central Government has already sanctioned Rs. 49.39
crore but it has been estimated that an additional amount of Rs. 61.57 crore has to be sanctioned considering the coastal settings at the site.
Thottappally fishing harbour was inaugurated in 2011 and due to siltation it has not been functioning. It is recommended to sanction Rs. 77.72 crore
for the maintenance activities at the site.

*37

Title : Regarding problems faced by farmers of Tamil Nadu due to demonetisation of currency notes.

SHRI C. MAHENDRAN (POLLACHI): The problems faced by farmers due to demonetisation and the Reserve Bank of India's restrictions on
cooperative banks & societies had hit very badly the agricultural operations in Tamil Nadu. The people in rural areas, mostly farmers and agro
workers, bank with 4474 Primary Agricultural Cooperative Credit Societies (PACC) for their time-bound agricultural activities.

Therefore, the Government of Tamil Nadu has rolled out a special package for farmers through cooperative institutions to mitigate the
hardships faced by them due to demonetisation. The success of special package would depend solely on availability of adequate currency notes with
cooperative institutions.

MPs from our party have requested the Finance Minister for immediate release of Rs. 3000 crore in currency notes for crop loans in Tamil
Nadu during November-December, the peak agricultural season. This should be in addition to the regular flow of currency notes at par with
scheduled commercial banks. The PACCs should be allowed to accept repayment of loans by cash (including old Rs 500 and 1,000 notes). The
District Central Cooperative Banks should be permitted to disburse money to PACCs without Rs. 24,000 cap per week to support agricultural
operations with immediate effect.

I urge the Union Government to take a serious note on the plight of farmers in Tamil Nadu and take necessary steps in this regard.

*38

Title : Need to set up food park and Agri-Export Zone in Theni district of Tamil Nadu.

SHRI R. PARTHIPAN (THENI): Theni District in Tamil Nadu is famous for the produce of mango, grapes, banana and spices. There is also a great
potential for organic farming in Theni and Usilampatti region. Though there has been an action plan to ensure forward and backward linkage by
adopting cluster approach under the National Horticulture Mission, there has not been any active support from the Ministry of Agriculture and

Farmers Welfare. I request the Government to aid/support in setting up of Agri-Export Zone (AEZ) for production and cold-storage facilities for fruits
such as mango, grapes etc.

The Government should also set up a Horticulture Institute at Usilampatti. Post Harvest Management facilities should also be set up for
various fruits and vegetables in Theni district as part of the National Horticulture Mission.

Farmers have already organised themselves into grape growers Association, Mango Growers Federation etc. to take up organised cultivation
and marketing of the produce. There is also great potential for processing of chilli, coriander, and tamarind, etc.

I, therefore, humbly urge the Government of India to set up linkage such as cold storage facilities, Food Park and Agri-Export Zones in this
region for promotion of fruits and vegetables.



*t39

Title : Need to provide medicines to poor at affordable prices.

DR. RATNA DE (NAG) (HOOGHLY): Prices of medical drugs are sky rocketing. There seems to be no relief to the poor, who cannot afford them to
save their lives. There is a need for intervention by the Government to bring down prices of essential drugs and make them affordable to poor and
needy. Health infrastructure needs to be modernised and small and medium health centres across the country be set up with sufficient storage of
medicines. This is the most essential of all other important things to be done by the Government. I would like to urge the hon. Minister to look into
the aspect of providing affordable medicines to the poor and ensure that medicines are available at affordable prices.

*t40
Title : Regarding timely execution of renovation and conservation of
Gadakkhai Heritage Project in Cuttack, Odisha.

SHRI BHARTRUHARI MAHTAB (CUTTACK): The Cuttack Municipal Corporation (CMC) has requested the Archaeological Survey of India time and
again for early execution of work pertaining to the renovation and conservation of Gadakhai Heritage Project under Urban Infrastructure
Development Scheme for Small and Medium Towns (UIDSSMT) Programme of Cuttack City. However, the ASI has not taken any action on the
requests of the Cuttack Municipal Corporation (CMC) so far. The CMC cannot take up the work of beautification, development of infrastructure and
illumination till the ASI completes the work of renovation and conservation of Moat wall. I, therefore, urge the Government to impress upon the ASI
to take immediate necessary steps for timely execution of the said project.

*t41
Title : Need to enhance the rate of pension under Employees
Pension Scheme, 1995.
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*42
Title : Need to establish a cluster-cum-handloom park

at Mangalagiri in Andhra Pradesh.

SHRI JAYADEV GALLA (GUNTUR): Mangalagiri is world famous for handloom products especially cotton sarees, and these exquisite sarees are
having huge demand globally. Nearly 4,000 weavers are depending on weaving on self-owned 1,000 looms and 2,800 hired looms. Out of these 4,000
weavers, about 2,000 are enrolled under co-operative fold and others are still outside co-operative fold. Secondly, about 40% of people from
Mangalagiri are dependent on handloom weaving and allied industry i.e., yard dealers, traders, wrappers, dyers etc. Thus, around 4,000 looms and
10,000 people are directly or indirectly dependant on the industry for their livelihood.

There is no problem as far as raw material is concerned since Guntur district is a large cotton growing area in Andhra Pradesh and there are
about 80 spinning mills around it.

Unfortunately, these skilled weavers are committing suicides as they are not having required infrastructural facilities, proper guidance from

experts and marketing facilities. Their problem aggravates during monsoon as water enters pits and looms are immobilized and thus their work is
affected.

Mangalagiri has close proximity to NH 5, Vijayawada and Guntur If handloom park is established, it would attract weaving and garment



industries which, in turn, bring in customs, containers, banking and quality control facilities under one roof.

In view of the above, I request Government of India to kindly consider setting up of Cluster-cum-Handloorn Park at Mangalagiri with
processing and other units which will not only push the world famous Mangalagiri cotton sarees but also help in providing gainful employment to
thousands of youth and to keep the tradition alive.

*t43
Title : Regarding pending projects under Pradhan Mantri Gram Sadak Yojana in Visakhapatnam district of Andhra Pradesh.

SHRIMATI KOTHAPALLI GEETHA (ARAKU): I wish to bring to your kind notice the functioning of Pradhan Mantri Gram Sadak Yojana (PMGSY) in my
constituency, Araku as well as in the Visakhapatnam District of Andhra Pradesh.

As the chairman of the DISHA committee of Visakhapatnam district, I have been conducting meetings at the district level as it has come to
the notice that Visakhapatnam has not been allocated works under PMGSY since 2013. Many works to the tune of Rs. 230 crore are left unfinished
due to non-performance of the contractors or no-response to tenders.

Due to these factors, further works are being affected and hence the connectivity issue is being stalled. Hence, I request the Ministry of Rural
Development through you, that such works which are held up due to non-performance should be immediately given to others on supplementation
basis and also action be initiated against such contractors who have defaulted.

Further, T also request the Ministry to issue necessary instructions to the district authorities to take measures in resolving the pending
projects, so that fresh approvals are accorded.

*t44

Title : Need to address the problems of farmers in the country.
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*t45
Title : Need to control Sepsis, a life threatening disease.

SHRI PREM DAS RAI (SIKKIM): The attention of the Government may be drawn to the emerging medical threat of increased deaths due to Sepsis.
Sepsis is a life-threatening condition that arises when the chemicals are released into the blood to fight infection trigger widespread inflammation
causing eventual organ damage and death.

A nationwide study in 2012 found a prevalence of sepsis within ICUs of hospitals: one in four patients admitted in ICUs contracted the ailment
in emergency department of hospitals. Almost one in two patients with sepsis died. 859 (4209 surveyed) or 27.6% of the patients who died of sepsis
were not operated upon and were in hospital for non-surgical treatment.

In the U.S., sepsis accounts for far more deaths than the number of deaths from prostate cancer, breast cancer and AIDS combined. This has
been declared as a leading cause of death in developed nations like the United States and United Kingdom.



The reasons for the rising incidence could be poor hospital hygiene, abuse of antibiotics or rampant self-medication among people. I,
therefore, urge the government to take immediate steps to sensitize the masses on the subject of sepsis and undertake studies to estimate the
impact of the medical condition. Continued surveillance, effective infection control programmes, rational use of antibiotics and enhanced public
awareness can reduce the incidence of sepsis and hospital-acquired infections, improve patient care and help better prioritization of resources.

HON. SPEAKER: Hon. Members, please go to your seats.
«(Interruptions)
HON. SPEAKER: You do not want to discuss anything.

...(Interruptions)

HON. SPEAKER: The House stands adjourned to meet again tomorrow the 15t December, 2016 at 1100 a.m.

12.59 hours

The Lok Sabha then adjourned till Eleven of the Clock

on Thursday, December 1, 2016/Agrahayana 10, 1938 (5aka).
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